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THE MINISTER OF LABOUR   AND 
WELFARE  (SHRI  RAM VILAS     PAS. 
WAN); (a) and (b) The Contract 
Labour (Regulation & Abolition) Act, 
1970 does not envisage complete  aboli- 
tion of employment of contract labour. 
Since the enactment of Law and in pur- 
suance of the recommendations of Cent- 
ral Advisory Contract Labour Board, 
the Central Government have prohibited 
employment of contract labour in various 
jobs/processes in Coal, Iron Ore, Mica, 
Magnesite, Chrome, Gypsum and Fire- 
Clay Mines. In addition, the employment 
of contract labour has also been prohibi- 
ted in some jobs/processes in coal washe- 
Ties, railways and in sweeping, cleaning 
and watching of buildings owned or occu- 
pied by establishments in respect of which 
the 'appropriate Government' under the 
above Act wasi the Central Government. 
State Governments have also been en- 
forcing provisions of the Act in respect 
of establishments for which they are 'ap- 
ropriate Government', 

Setting up of fertilizer plants in     Oris 

1410. SHRI BAIKUNTHA SAH 
Will the Minister of AGRICULTTU] 
be pleased  to  state; 

(a) the number of fertilizer plants 
up both in the private and public sec 
in Orissa so far; 

(b) the performance of each of th< 
plants during the Seventh Five Year PI 
period; 

(c) whether Government have receiv 
any proposals both from private and pt 
lie sector to set up more fertilizer pla 
in Orissa; and 

(d) if so, the details thereof? 

THE DEPUTY PRIME MINIST 
AND THE MINISTER OF AGRICl 
TURE (SHRI DEVI LAL) (a) and I 
The number of fertilizer plants in 
public and private sector in Orissa s 
their performance during the VTI P 
are  shown below: — 

 

    (OOOMTofnurients)  

 Name of the Plant Item of Manufac- 
ture and Installed 
Capacity 

Product
85-86 

ion during the 7th Five year Plan. 
86-87      87-88      88-89     89-90 

 Public Sector       

1 Talcher—FCI . Urea—228. ON 52. 9 58. 8 85. 3 28. 5 72. 0 

2 PPL—Paradeep    • . DAP—130. ON 0. 4 76. 2 76. 2 112. 8 54. 0 

  —331. 0 P205 0. 9 194. 5 194. 5 288. 2 138. 0 

3
. 

SAIL—Rourkela. . CAN—120. 0 N 34. 5 40. 0 43. 0 50. 5 46. 0 

4. 
SAIL—Rourkela. 

Private Sector 

. A/S—5. 5N 3. 0 2. 4 2. 6 3. 2 3. 2 

1
. 

East Coast. . SSP—P205 10. 6 — — 1. 9 5. 1 7. 2 

(c) and (d) Yes Sir, an application 
from M/s. Century Spinning & Manufac- 
turing Company Limited, for setting      up 

a project for the manufacture of 900 tpd 
of ammonia and 1055 tpd of urea at 
Paradeep  in  Orissa has  been received. 


